
Court-I I  
Before the Appellate Tr ibunal for  Electr icity 

(Appellate Jur isdiction) 
 

Appeal No. 45 of 2014 
 
Dated : 11th August, 2014 
 
Present : Hon’ble Mr. Rakesh Nath, Technical Member  
  Hon’ble Mr. Justice Surendra Kumar, Judicial Member  
   
Paschim Gujarat Vij  Company Ltd. &  Ors.  ...  Appellant(s) 
 

Versus 
 
Gujarat Electr icity Regulatory 
Commission &  Ors.      …  Respondent(s) 
 
 
Counsel for  the Appellant(s)   :  Mr . M.G. Ramachandran 
       Ms. Swapna Seshadr i 
 
Counsel for  the Respondent(s)  :  Ms. Suparna Sr ivastava  
       Mr .D.R. Parmar  (Rep.) for  R-1 
 

ORDER 
 
 At the request of the learned counsel for  the appellant, post the matter  

for   hear ing on 

 

22nd August, 2014. 

(Justice Surendra Kumar)     ( Rakesh Nath) 
      Judicial Member             Technical Member  
 

rkt 


